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Shri Bibudhendra MUra: No, Sir; 
because, as a matter of fact, the capa-
city is being expanded from 30,000 
tons per year to 75,000 tons. 

Shri A. S. Saigal: May I know whe-
ther it is a fact that the grievance 
of the Language Newspapers' Assi-
ciation is long-standing and how 
long will it take for the Government 
to solve it? 

Shri BibudheDdra Misra: The gri-
evance of language newspapers does 
not come. in here at all. 
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Shri BlbudheDdra Misra: The quali-
ty is bound to be inferior because the 
imported paper is made from soft 
woods which are not available in India. 
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Mr. Speaker: It is a suggestion for 
action. 

Shri Kapur Sina"h: What .~, if 
any, are Government taking or pro-
pose to take to' discover a commer-
cially feasible dechromatisinl a,ent 
to bleach out the yellow strain In the 
Silai wood pulp used in the manufac-
ture of Nepa newsprint? 

The Minister of Heavy EDaIDeerIDI 
in the Minlstry of Indutry and Sup-
ply (Shri T. N. Sinrh): That is a tech-
nical question involvin, technical 
considerations. Full bleaching of the 
Salai wood pulp is di1Il.cult. 

Shri Kapur SJnrh: Are any steps 
being taken to discover any scienti-
fic agent such as I mentioned? 

Mr. Speaker: That is too wide a 
question. 

Shri Kapur Singh: That is the only 
grievance which the newspapeI'l'i 
have against Nepa newsprint 

Textile Control Orden 

+ 
( Shrimati Savttri Nigam: 
I Shri N. P. Yadab: 

*.01. ~ Shrl Yashpal SlDch: 
I Shri Indrajlt Gupta: 
L Shri Kapur Siurh: 

WiL the Minister of Commerce be 
pleased to state: 

(a) whether it is -a fact that textile 
control orders have not been strictly 
enforced in various States; 

(b) if so, the reasons therefor; 
and 

(c) the action being taken to sec 
that control orders are' enforced pro-
perly? 

The Deputy Minister in the MJJlb-
try 01 Commerce (Shrl 8. V. Rama-
swamy): (a) to (c). Presumably the 
Hon'ble Members refer to Voluntary 
Price Control Scheme on cotton 
cloth. A.3 the scheme was not giving 
t'ull satisfaction, it is proposed to 
bring in statutory production and 
prj -0 control On certain categories of 
clotn of popuUar rnaal conlumptlon. 



&ID1mati Savbd NJpm; May I 
Ioww whether tOe Miniater Is aWIIre 
tha,t thllJ'e is a lot of proAteering 
going GIll even.in tbe aoarse doih 
'l.ll<i the price charged is mudl more 
than what is printed OD 1Ibe cloth! 

Shri S. V. Ramaswamy: I do not 
th'n'k there is much proftteering in 
t"Oarse cloth. 

Shrimatl Savltri N1ga.m: How long 
will it take to make the new arrange-
ment and what are the details of 
tf.le new arl"angement which the7 are 
going to 'make to cOntrol it., 

Shl"l S. V. Ramaswamy: As quickly 
as possible, but the details cannot be 
disclosed at this stage. 

Sb.rimllti Savltri Nigam: 1 want t.o 
know the main features of it. 

The MJIaI!ner ., Commerce (Shrl 
MaIIubhai Shah): I will be making a 
statement on Monday comprehending 
!be whole control order-both pro-
ductiOn and price control--on popu-
lar varieties. 
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Shrl P. Venkatasubbalah: Undel' 
the garb of voluntary price control, 
many malpractices are being indulg-
ed in by putting more price than is 
justified by the quality of the c:oth. 
If that is so, may I know whether 
all these factors will be taken into 
consideration in the new control 
order that is going to be promulgated. 

Shri S. V. Ramaswamy: The new 
control order will be made only for 
certain popular varieties and they 
will be controlled in such a manner 
that the malproctices will be reduc-
ed and brought under control. 

Shri KaplU' Slnrh: In addition to 
ptice control, are Government tak-
ing any steps to facilitate the pro-
duction of cheap dUl'9:ble people's 
cloth? 

Shri ManubhaJ Shah: Jot will be all 
people's elo1lh. 

8hrl Kapur 8lnrh: He Is being not 
only evasive hut flippant. He says 
it will be all .peOple's cloth. He 
knows what I meen by people" 
cloth. People's cloth is that which is 
(>heap and durable and which is 
within the means of the people. 
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Mr. Speaker: He says that all cloth 
tm.t is being referred to satisfies the 
description given by the hon. Mem-
ber. 

Shri Kapur Slnrh: It wears off in 
the thi"d month of its use. 

Mr. Speaker: That may be a inatter 
of ar.gument . 
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